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School

Remarks

(1) Jhursugida

(2) Boandamonda
(3) Baripada

(4) NAD Soaabeda
(5) No. 2 CRPF Bhubaneshwar

(6) Bolangir

(7) Mancheshwar
(8) Cuttack

Land not yet transferred by sponsoring
agencies,

Land not yet transferred by sponsoring
agencies.

Land not yet transferred by spensoring
agencies.

Land not yet transferred oy sponsoting
agencies.

Land not yet transferred by spousoring
agencies,

Land not yet transfserred by sponcoring
agencies.

Lease deed execution pending.
Lease deed cxecution pending.

(c) The Sangathan has been pursuing
the matter with the sponsoring Agencies for
transfer of land/execution of deed for
which they have recently been
reminded.

FOREST COVER

118. SHRI BHAGEY GOBARDHAN :
Will the Minister of ENVIRONMENT
AND FORESTS be pleased to state :

(a) the details of recorded forest areas
resérved and otherwise for each State/
Union Territory;

(b) the percentage of forest cover actually
available now in each State /Union Terri-
tory;

(c) the coverage made to-date under
afforestation /plantation programmes, on

forest and ton-forest lands in each State/
Union Territory; and

(d) the steps being taken for achieving
forest cover of 33.3 per cent within a given
time frame by respective State /Umon
Territory ?

THE MINISTER OF STATE OF THE
M]'NISTRY OF ENVIRONMENT AND
FORESTS (SHRI KAMAL NATH): (a)

Details are furnished in the Statement I
below.

(b) Details are furnished in Statement 1I
below.

(c) Details are furnished in Statement III
below.

(d) Following schemes are being imple-
mented to increase the area under forest/
tree cover. However, no time frame is
given for achieving forest cover of 33.3
percent :

(1) The Integrated Wastelands Deve-
lopment Scheme.

(2) Scheme for fuslwood and fodder
project.

(3) Peoples nurseries scheme.

(4) Scheme of raising plantatiens of
minor forest produce including
medicinal plants.

(5) Scheme of Aerial seeding.

(6) Scheme for development of forest
and pasture seeds.

(7) Margin money scheme.
(8) Grant-in-aid scheme.
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STATEMENT-]
RECORDED FOREST AREA
SNo.  States/Uts - Forest
area
(SQ.Km.)
1 2 3
1. Andhia Pradesh . . . . . . . . . . . 63771
2. Arunachal Pradesh . . . . . . . . . . . 51540
3. Assam . . . . . . . . . . . . . 30708
4. Bihar . . . . . . . . . . . . . 29230
5. Goa (Including Daman & Diu) . . . . . . . . 1053
6. Gujarat . . . . . . . . . . . . . 18777
7. Haryana . . . . . . . . . . . . 1685
8. Himsachal Pradesh . . . . . . . . . . . 21325
9. Jammu & Kashmir . . . . . . . . . . 20892
10. Karnataka . . . . . . . . . . . . 38644
11. Kerala . . . . . . . . . . A A . 11222
12. Madhya Pradesh . . . . . . . . . . . 155414
13. Maharashtra . . . . . . . . . . . 64055
14. Manipur. . . . . . . . . . . . . 15155
15. Meghalaya . . . . . . . . . . . . 8514
16. Mizoram . . . . . . . . . . . . 15935
17. Nagzland . . . . . . . . . . . . 8625
18. Orissa . . . . . . . . . . . . . 59555
19. Punjab . . . . . . . . . . . . . 2803
20. Rajasthan . . . . . . . . . . . . 31151
21. Sikkim . . . . . . . . . . . . . 2650
22. Tamilnadu . . . . . . . . . . . . 22319
23. Tripura . . . . . . . . . . . . . 6280
24. Uttar Pradesh . . . . . . . . . . . 51269
25. West Bengal . . . . . . . . . . . . 11879
26. Andeman & Nicober Islands . . . . . . . . . 7144
27. Chandigrrh . . . . . . . . . . . . 6
28. Dadra & Nagar Haveli . . . . . . . . . . 203
29. Delhi . . . . . . . . . . . . . 42
30. Lakshdweep . . . . . . . . . . . . —
31. Pondicherry . . . . . —

|

Total . . . . . . . . . . . . 751846
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STATEMENT-I1
ACTUAL FOREST COVER
(In sq. km, )
S.No. State/Uts Geographi- Actual Actual
cal area forest forest
cover ass-  cover as
essed based of geogra-
on 1985-87 phical
imagery area
1. Andhra Pradesh 276820 47911 17.31
2. Arunachal Pradesh 83580 68763 82.3
3. Assam . . 78520 26058 33.2
4. Bjhar . . 173880 26934 15.49
5. Goa . . . 3698 1300 35.2
6. Gujarat . . . . 195980 11670 6.0
7. Hearyana . . 44220 563 1.3
8. Himachal Pradesh . . . . 55670 13377 24.03
9. Jammu & Kashmir . 222240 20424 9.1
10. Karnataka . . 191770 32100 16.74
11, Kerals 38870 10149 26.1
12. Madhya Pradesh 442840 133191 30.1
13. Maharashrta 307760 44058 14 .32
14, Manivur . 22360 17885 80.0
15. Meghalaya 22490 15690 69.8
16. Mizoram . 21090 18178 86.2
17. Nagaland 16530 14356 86.8
18. Orissa 155780 47137 30.3
19. Punjab . 50360 1161 2.3
20. Rajasthan . 342210 12966 3.8
21. Sikkim . . . . . . 7300 3124 42.8
22. Tamil Nadu 130070 17715 13.62
23. Tripura . . . 10480 5325 50.08
24, Uttar Pradesh . . . 294411 33844 11.5
25. West Bengal 87850 8394 9.6
26. A & NIsland . . 8290 7624 91.96
27. Chandjgarh . 114 8 7.02
28. Dadra & Nagar Haveli . . 490 205 41.84
29. Daman & Diu . . 112 2 1.78
30. Delhi . . . . 1490 22 1.48
31. Lakshdweep . . . 30 — —
32. Pondicherry . . . . 492 —_ -
Total . . . .. . 3281w 640134 19.47
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STATEMENT-1II
STATE [UTs WISE AFFORESTATION/PLANTATION PROGRAMME
S.No. St .tes/Uts Afforestation
(in ha.)
1951-90
1 2 3
1. Andhra Pradesh 10488455
2. Arunach2] Pradesh 98804
3. Assim . 302617
4. Bihur . 1033279.5
5. Goa (Including D iman & Dxu} 43069
6. Gujarat . . . . 1470441
7. Haryans . . 414630
8. Himachs lPrHuesh 415792
9. Jammu & Kashmir 182831
10. Karnst-ka 1493878.5
11. Keesly . 542403
12. Madhya Pradesh 1989814
13. Msharashtra 1429299
14, Manipur . . . 74265.5
15. Megh:laya 2294645
16. Mizoram . 187566
17. Nagal-nd 121230
18. Orissa 952281.5
19. Punjab 362285
20. Roajasthen 573686
21. Sikkim 48395.5
22. Tamil Nadu . 1069762.5
23. Tripura . . 134334.5
24. Uttar Pradesh . 2234261
25. West Bengal . . . 570634
26 A & NIslands . . . 55463.5
27. Chandigarh 1897.5
28. Dadra & Nagar Havell 15258.5
29. Delhi . . . . 19173
30. Lakshdweep . . 326.5
31. Pondicherry 4049.5
Total 26559647.5

DRINKING WATER IN DELHI

- 119. SHRI KALKA DASS: Will the
Minister of URBAN DEVELOPMENT be
pleased to state:

(a) the quantity of drinking water be-
ing supplied to people in Delhi;

(b) the population of Delhi according
to- 1991 census and the quantity of water

supply required to meet the demand of the
population of Delhi;

(c) whether Government have recently
entered into an agreement with the neigh-
bouring States for getting raw water; and

(d) if so, the details thereof and the time
by which the water will be made avail-
able ?



